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Sbri A. P. Jala I The export policy is 

decided twice in a year., in the: beginnii:g 
of the year and in the middle of the year. 
The export policy with regard to these com­
moditiet wu decided in the: middle of 1955, 
and permission was given. Aa soon as it 
was found that the prices were going up, 
rurthcr exports were prohibited, and only 
those persons who had entered into firm 
contracu for the export, before the pro­
hibition, were allowed to fulfil those con­
tracu after the prohibition had come in, 

WRITTEN ANSWERS TO QUESTIONS 
F,A,O. Brpert 

•13ff, Shrl Bhapat )ha Azad I Will 
the Minister of Food and . A1riculture 
he pleased to state : 

(a) whether the rood and Acricul­
tural Organisation hos assigred recen­
tly any Soviet Exren to tender advice 
to the Government of India ; 

(b) if so, nature of w11rk that would be 
done by him ; and 

(c) the duration of his st11y in India? 
Mlnl1ter of Food -d A1rlculture 

(Shrl A. P. Jala) 1 (a) Yes. One Ex­
pert hu been nominated by th� F.A.O. 

(b) To a:lviae the State G,wernment of 
West Bengal on the Orgaiisation of Phar• 
macology Department of Bengal Vet­
erinary College. 
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Railway Colllalon 

•1408. Sbri U.M. Trivedi: Will the 
Minister of Railway• be pleased ll> 
state: 

(a) whether a collision occurred on 
the 19th October, 1955 between two 
motor trolleys of the Western Rail­
ways on the metre gauge main line ; 

(b) the offkcrs who had control m·er 
these : 

(c) whether there was any enquiry 
into the cause of collision ; 

(d) whether any action has been taken 
against any of the officers ; and 

(e) if not, the reasons therefor? 
The Deputy Minuter ot Railways 

and Tnuaaport (Sbri Ala,e•- ) :  ( .. ) 
to (c). A statement is laid on the Tabk of 
the House. [S.re Appendix VIII. anncxure 
No. 34}. 

Caterina 

•1413- Sbrl A, IC. Gopalaa I Will tl'.e· 
Minister of Railway, be pleased to 
state : 

(a) the numhcr of Stations on tl:c 
Indian Railways where caterini i! done 
by Spcnccrs ; 

(b) whether these Stations are pro­
fitable ; and 

(c> the reasons why Government arc n,)t 
taltin1 over theac Stations ? 

The Deputy MlaJater of Railways 
and Tranaport(Shrl Alaseua ) :  (a) 
four. 

(h) Yes, so far as can be ascertained. 
(c) Uovernme'lt do not desire to aboli�h 

all private catering. 

Dun1arpur-Ratlam Linc 

{ 
Sbri Blaeekba BabJ 1 • 1414· Sbrl Balwant Slaba Mehta: 

Will the Minister of Railway• he 
pleased to stare : 




